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(c) D.G.C.A. has recommended the following cases: •
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S . N o . N a m e o f the F ly in g  C lu b /In stitu tio n  N o . o f  a irc ra ft/g lid e r  M ake/m odel ]

I .  B ih ar F ly in g  In stitu te , P a tn a . 1 a ir c r a ft C essn a 15a A cro b a t

2 . K e r a la  A v ia t io n  T r a in in g  C e n tre , T r iv e n d ru m . I a ir c r a ft -do-

3. G o v t, o f  P u n ja b 2 a irc ra ft -d o -

4. G o v t, o f U tta r  Pradesh 1 a irc ra ft * do-

5. G o v t, o f H a ry a n a . 1 a ircra ft -do-

6. D ^lhi F ly in g  C lu b , N e w  D e lh i. I aircraft: -d o - . - ■ •

7 . B ih ar F ly in g  In stitu te , P atn a 1 g lid e r ♦ M otor  G lid e r  .

♦(This m otor g lid e r  w as b rou g h t by th e G o v . o f 
In te rn a tio n a l T ra d e  F a ir ) .

R o m a n ia  for d is p la y  a t  the In d ia

No import licence for import of 
trainer aircraft/gliders has been 
issued so far.

Nabbing of Inter-State gang manu­
facturing Rs. 100 notes in Bangalore

4339. SHRI M. RAMGOPAL 
REDDY: Will the Minister of FIN­
ANCE be pleased to state:

(a) whether it is a fact that an 
inter-State gang manufacturing Rs. 100 
notes has been nabbed in Bangalore;

(b) if so, what are the details in 
this regard; and

(c) the number of persons arrested 
and the action taken to withdraw the 
counterfeit notes?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) to
(c). According to the information 

received from the Central Bureau of 
Investigation, counterfeit currency 
notes of Rs. 100 denomination have 
been recovered alongwith blocks, 
printing machine and other incrimi­
nating articles in two cases in Kar­

nataka. In one case, 10. persons and 
in the other, 11 persons have been 
arrested. The Karnataka -Police have 
registered both the cases and further 
investigations are in progress. The 
culprits will be dealt with under the 
law of the land.

Computerisation In Reserve 
India

Bank of

4340. SHRI E. BALANANDAN: 
Will the Minister of FINANCE be 
pleased to state:

(a) whether Government have 
invited a four-man tribunal suggest 
about computerisation of Reserve 
Bank of India, New Delhi Office;

(b) the name at the computer 
manufacturing .country; and

(c) the foreign exchange involved 
in the deal?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a>
No, Sir.

(b) and (c). Do not arise.




